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Notes of the Registry 	Date 	 Order of the Tribuna' 

Heard Mr.A.Ahmed learned counsel 
appearing on behalf of the petitioners. 

Issue notice to show cause as to 

why the contnpt proceedings shall not 

be drawn up. 1otice is returnable by 

4 weeks. 

List on 12-7-99 for orders. 

mi~r 	Vic  

Mr.B.C.Pathak, learned Addl.C.G.S.C. 

informs that the order has since been 

complied with. There is no representa-

tion on behalf of the petitioner. In 

view of the submission made by Mr.Pathak 

Respondent(s) 	1h_QAjv 

the Cont€mpt Petition is osed. 
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